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HERTS, 59 & Tifar forel # Ry Ya oA sierfa e mia—anTgR 3Rl dsd (228 f6H)) BwivrTe Td 78R & forg
ARSI BT SIaTel A BT W@ Aled AT WD M A AR 39 PR -
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12 o] alerd fa9 | 229 1 0.43.00 0.00.77
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MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 1st June, 2026

S.0. 2866(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (hereinafter referred to as the said Act), the Central Government after being satisfied that for the public purpose
the land the brief description of which is given in the schedule annexed hereto is required for the purpose of execution,
maintenance, management and operation of the Special Railway Project. Brief description of the land to be acquired,
with or without structures, falling within the Special Railway Project namely, Rajnandgaon-Nagpur 3™ line (228 Km)
Chhattisgarh and Maharashtra in the District of Gondia in the State of Maharashtra, hereby declares its intention to
acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional Officer and Land
Acquisition Officer, Tiroda, District Gondia for land situated in Tiroda Tahsil of Gondia District, Maharashtra in
writing and shall set out the grounds thereof, and the Competent Authority shall give the objector an opportunity of
being heard either in person or by legal practitioner and may, after hearing all such objections and after making such
further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
namely, Rajnandgaon-Nagpur 3™ line (228 Km) Chhattisgarh and Maharashtra in Gondia District in the State of
Maharashtra :-

Rajnandgaon-Nagpur 3™ line (228 Km) Chhattisgarh and Maharashtra Project

Total
area isiti
SL Name Name | Name Name of Account holder | Survey Category as per Acqu1's1t10n
N of of of & Addr Number of Land p Area in
% | District | Taluka Village ess umbe holding 712 (H.R./Sq.M)
(Ha)
1 2 3 4 5 6 7 8 9
Aashish Jawaharlal
1 Sonewane & Others 143 1 0.25.00 | 0.01.05
2 | Gondia | Tiroda | Ghoghra | Lekchand Raghu Parteti |, I 0.89.00 | 0.08.71
& Others
Puranmal Hansraj Parteti
3 & Others 170 1 1.04.00 | 0.00.55
4 Tanasu Ratan Parteti & | ;) 1 0.24.00 | 0.09.36
Others
Vimalabai Tukduji
5 Bhonde & Others 172 1 0.07.00 | 0.03.32
6 Nathu Daulat Bisen 230 1 0.07.00 | 0.00.32
Umed Urf Rajendra
7 Kuwarlal Shende 233 1 1.41.00 | 0.04.07
Hemankumar Ramesh
8 Bhandarkar & Others 236 1 0.30.00 | 0.01.36
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Sunita Prabhakar
9 Bhandarkar 237 1 0.64.00 | 0.01.97
10 Nago Kisan Bhandarkar 238 1 0.50.00 | 0.02.73
240/1 1 0.29.00
Glgabal Samrit Bisen & 023.00
11 Others 240/2 1 0.00.47
0.11.00
Madhu Gulabrao Shende 240/3 1 0.12.00
12 Nathu Daulat Bisen 229 1 0.43.00 | 0.00.77
Shankar Dudharam
13 173 1 0.34.00 | 0.00.26
Gondia | Tiroda | Ghoghra | Khalode & Others
14 Arun Bhika Khalode 174 1 0.29.00 | 0.03.12
Ramprasad Shital Khalode
15 & Others 175 1 0.29.00 | 0.01.97
Gangadhar Yadorao
16 Khalode & Others 176 1 0.30.00 | 0.05.89
17 Girjabai Samrit Bisen & | 54 1 0.29.00 | 0.11.65
Others
Total 0.57.57

[F. No. DCE/C/NGP/RIN-NGP 3™ line /20A/2]
MUDIT BHATNAGAR, Chief Administrative Officer (Con)
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